(iv)
Ns. 22—Afonday, r3th Decesnber, r95s——
Motians for adjournment—
Rexwrenchment of sepoy clerks of Atiny Ordnance Corps
Tsagedy in Newton Chikbli Colliery R
Alleged firing on election procession in Andhra
Papers laid on siie Table—
Air Corporation Rules . . . .
Audit Report on Industria) Finsnce Corporauon
Demands for Supplementary Grants for 1954-55—
Laid on the Table . : g

Demands for Supplementary Grants fur 1954-55—Andhra—
Laid on the Teble . . 5
Alleged association of Minister with a Bank

Prevendve Detentioe (Amendment) Biil—
Modon to coneider —A dopted
Stei H. N. Mokezjee .
Dr. S. N. Sinha . . .
Th. Lakshman Singh Charak .
Shrimati Tarkeshwati Sinha
Acharye Kripalani . ‘
Dr. Katju w .
Clauses 1 and 2 W ¥ ‘ "
Motion to pass—Adopted . % f
Dr. Katju » . .
Shti Nand Lal Shapna -
Shai Laekshunayya . ¥
. Shri Punnoose

No. 23—Tuesday, 14th December, 1954—

Tapers laid on the Table— )
Appropriation Accounts of the Defence. Services, 19$2-53 . i
Cosamercial Appcndlx to the Appropmnon Accounts of the Defence
1952-53 . . . 1
Audit Repon,Defence Servicet, 1954 . .
Carrecdon of answer to Ssarred Question N o 862

Busioess of the House—
Seatement r¢. order of Government business .
Tea (Second Ameadment) Bi'—Moetion to conudcr-..-Adop!ed :
Shri T. T. Krishnamachari i i i
Shri Tushar Chaaerjes - = . s

Shii N. M. Lingem . B . .

Shri Barman i & . i = g .

Shri K. P. Tripathi i 1 . i ; g

Shri A. M. Thomas . . . : P s

Shri Ramschandra Redd: . . " +

Shri Damodara Menon . i % " . .

Shri K. C. Sodhia . ; % i 3 &

Shii Ponnoose . A 5 . . . .
Clauses 1 end 2 . ‘ . . .
Mosion to pPass, a8 umcnded— Adoptcd . = " v

Shri T. T. Ksishnaquachan g . . i

Columns.

2677—79
267983
2683—85

2645
2685

2645

2686
26H6—92

. 2692--2750

. 2693—2706

2707-~14
2714=" .
2730—227
2727—34
273447
2749 =88
2789—2802
2789
2789—93
2794—97

- 2798—28uz

%04

2Ho3
2803
2804

2804—0%
2805—30

-07, 2826-30

2807—12
2812—14
2814—16
2816—20
2h2c—22
2822~23
2824=—2
2825="

28
2830~
2831~

2%



™

fadian Tarmiff (Third A'asedmeat) Bill— S
Motion to consider=—Adopted . v o 283267
Shrii Kanango . 5 . . i 283236, 2861—67
Shri V.P. Nayar ¥ 3 i 2836—43
Shri Tulsidas . H . . 5 f ¥ .+ 2843—46
Dr. Lanka Sundaram . . . . ! . 2846—s0
Shri Jhunjhunwala ¢ . . . i i . 285c—s2
Shri A. M. Thomas = 5 ¥ . . 285 2e=57
Shri Kasliwal . 5 . 1 " . 2857—s59
Shri V. B. Gandhi . v . % . . ok . 2859—61
Clauses 1 and 2 i s . A . § ) . «  2867—68
Motion to pass—Adopted . - . . f . - + 2868—74
Shri Kanungo T T 2868—6g
Dr. Lanka Sundaram . ; - @ - 4 E : 1 2859
o Shri T. T. Krishnamachari - . . 3869—7y4
igdusmal Disputes (Amendment) Bill—. Monon ©0 consldu—Adop(ed = . 2875—29¢0
Shri Khandu bhaiDesai . " B . z 5 2875~=76, 2897—2905
Shri Amjad Ali . “a Tm Cim © 5w g 2876—78
Shri Bimlaprosad Chaliha : . P : n . . 2878—80
Shri Punnoose v e s ow B ML Ry PRD L 0 aggaagy
Shri B, S. Mutthy . " ¥ . . i i i 2 2885=86
e Shri Velayudhean E 5 % . 4 5 5 ¥ i . 288638
Shri Keshavalengar . ; " ~ % B . . . - 2888
- Shri P. C. Bose . B . . v - . " : 2888—89
Siri K. P. Tripathi . . . . " . “ . 2 2889—g3
Shri S. V, Ramaswamy ‘ . i ) % 5 i 3 2893—96
Th. Jugel Kishore Sinha . . i H 3 . - . . 2896 =97
Clauses £ to0 3. . . . . . . . . 292c—02
Motion to pass—Adopted . . s 3 E " ¥ 2902
Shri Khandu bhai Desai . % 1 i 2002
No. 24—Wadnesday, 1sth Desember, 2954=—
Motons for adjournment—
Alleged firing on election procession in Andhra . 297307
Hunger strike of policemen in West Bengal and calliog in ofmxhtary . 2907—1T
Paperslaid on the Tabie—
President’s Acts re : Andhra . . ’ = . 29T1—j2
Statements showing action taken by GOvr.mmen: on assurances etc. .29 12;13
Notification under Central Excises and Salt Act . 29123
Balance-sheets and Audit Reporss of Delhi Road Transport Au!homy - 2913
‘Committee on Private Members® Bills and Resolutions—
Bighteenth Report—presented 4 . W g § i . . 2913
Business of the House—
Otder of Governmeat Business . - . 2914—15
Camng attention to matter of Uzgent Pubhc 1mpomce—
Ban on export of tapioca starch and flour . . . 201516
Resotution r¢ : Report of Railwdy Cotvention Commmee—ch ooncludod ;9:5_;3023
?revant:on of Disqualiication (Patlizment and Part C States Legixatures) Second )
,,,  Amendmeat Bilii—latroduced . 5 ’ « = , = 3028

’a‘i 35— Thursday, 16th Doscrbors 1956~
Death of Shri jwala Prasad Stiviswava .- .



(vi)

Colimase,
Delimfuation Commission (Amendment) Bill—Introduced . . 3031
Resloution re. Report of the Railway Convensgon Committee — Adopted 3031=68
Demands for Suppiementasy Grants for 1954-55— i . . 30683152
Not concluded
No. 26—Friday, 171k Decamber; 195 g=—

Modon for sdjoumment—

Hunger suile of policemen in West Bengel and calling in of militery 3153—s€
Papera laid on the Table—
Armendments to Mineral Concession Rules % i : % . 3158
Demaads for Suppjemensary Grants for 1954-55. i . . 31 59~3193, 3215==02
Demands for Supplemenwry Grants for 1954-5s—Aadhra r . 3193==3214
Appropriadon (No. 4) Bill—Intxoduced and Passed & 3220=21
Comnmirtee on Private Members’ Bills and Renohmons—Enghxecmh Repon-Ad—

opted . . 3222

Resolution re. statutory Body to comzol and supcrﬂsc Gov:mmcm Insuamsl

Undertakiags—Negatived . . 322271
Resoludon r¢. Deparament of WeHare for Scheduled Casm lnd Scheduied Tnbcs-

Not corcluded . . - . . . . . 3271—80 °

No. 27~-Saturday the 18th D ey, 1954—
Resignation of Skrimati Vijaya Lakshmi

3282
Resolution re: Removai of Speaker—=Negatived . 338;—3309, 3398—3456
Dauaands for Supplementasy Grants foz 1954~55—Andhm 5 7 3399—33, 3378=82
Delimination Commission (Amendment) Bill —Refered to Select Committee 3333=-78
Shri Pataskar . i s o 333345, 337475
Shzi Barrnan . » x . . . . 3345=—353
Shri R. D. Misza . ; . . - 3354—55,3365—74
Paodit Munisbwar Dstt Upadhy:y . . i i 3355—565 2359—65
Andhra Appzopriation Bill=—Iazroduced and posed B . . § 3382—83
Prevendon of Disqualification (Parlimment and Part C States Lesxslamzes) Seooud
Amendment Bill—Motion to oonsxder—Adopt:d = 3383—92
ShriPamskar 4 . . v . » 3381=86
Shri Dhulekaz . - 3387—88
Shzi R. K. Chaudhzi S AR 3389—90
andit Thakur Das Bhargava . . . . . . 339¢—92
Clauses 1 and 2 iz 4 . e ¥ . . . 3392—94
Shii Pamskar
Motion to pass—Adopted . 3394
Tea (Amendment) Bill as passcd by éxe Rajya Sabha—Moucm to cnnxider-‘
Adopted. . . . 339496
Shri Karmarher i i i . . i i 3394=95
Shii A.M, Thomas . . . . . . . . 3395
Shri N.M. Lingam f . . 339596
Clauses 1 and 2 3 . ” « . « s s s 3396-97
Modon to pass an ded—Adopted. . . . . . . . . 3397
Ugivessity Granse Commission Bill—
Metion t¢ refer to Joint Commitice—Notco rck ded 3397—98

Di. M, M, Das . . . . - .

339751

98



(i)
No. 28—Monday, 20tk December, 15 4= Colummns.

Modon for adjournment—
Violation of Indian territory by srmed Portuguese soddiers . . . . 345739

Swatement re Hunger strike by policemen in West Bengel v « " v 345961
Papers laid on the Table—

Appropriation Acouots (P & T) 1952-53 and Audit Repoze 1954 . . . 3461
Constitution (Fourth Amendment ) Bili—Introduced. . . . . . 3461
Suppression of immors] Traffic i Women and Girls Bill—Introduced . . 3462
Motion r Economic Situation—Not concluded . ; 2 . ‘ 3463—3576

No. 29—Tuesday, the 215t December, 1954—
Ssatement re: Orders for Jeeps and other Defence Stores placed abroad . 357778
Business of the House i i i + 3578—8%0
Calling attention to mattes of Ux‘gcnt pubhclmpo«xnce-

Spsculstive activity in Tea Ezport zighes . . . 3580—=82
Motion re: Economic situation—Adopted. as ame.nded § 3583—3693
Messages from the Rajya Sabha . 3 ; ;i . 3693—94

No. 30— Wednesday, 22nd Decendbery, 5954=—
Papers iaid on the Table—
Statement re: rexmnmendations of Press Commission . , " " N 3695

Notifications under Sea Customs Act . % i ¥ E i “ . 3695
Evidence on Untouchability (Offf¢nces) Biil 7z v ‘ . 3695
Cemmittee on Absence 0f Members from the sidings of the Housc—
Seventh Report—Ptesented . . u - .~ 3686
Comndteee on Private Members'® Bills and Resolut:om—-
Ninereenth Report—Presented . i V 5 F i W ¥ 1696
Estmates Commirtee—
Minutes. Vol. 3—Preseated . ot im . u 3696
Motion re: Progress Report of Five Year le tor 1953-54-Not
concluded £ ] Fi % W ¥ . »  3696—3788, 3788—3825
Delimitation Commission (Amendment) Bxll-- .
Report of Seiect Committee—Presented 3788
Message from the Rajya Sabha " " 3826

No. 31 Thursday, ihe 23rd December, 1954—
Mosion for adjoirnment—

Arrest of M.P. and Polict raid on Praja-Sodialix Party office at Imphal , . 3827—3.
Joint Swatement by President of Federal Pcople s chubhc of Yugoslavia and
Prime Minister of India . " ¥ - i - . 3832—3
Papers laid on the Table—
Statement showing action taken by Government on vazious sssuranced ¢tc. o 3836
Statement on action taken on Rex dedions of 36th Sesaion of Inwzaationai Labour
Conference held in June 1953 5 . 3836
Statement re: ratificadon of Convendon No. 26 cvac:mlng Mmlmum Wtse ﬁt—
ing machinery. F: i . 3836
Amendments in Reserve and Auxnlmry An- Forces Ac( Rulﬂ 1953 . . 3837

Calliqg artention to matter of urgent public imporance—
Sapply of news 10 private enterperise by P.T.1. and U.P.L. o . o e 3337g0
Comurittee on Absence of Members from sittings of the Hogse— Seventh Repett—
Adopted i
. . ELES Py
Appoiatment of Members to jotm Commum on Cm:e Bl 18—



(viii)
Colums.
Delimitation Commission (Amenédment) Bill—
Motion to consider as repocted by the Select Committee ——Adopted . 3845—23900

Shri Pasasksr a . 0 . . 3645—51, 3891 --3%00

: Sbri N. M. Lingam : s “ . . 38i3—sé

Shri B.S. Murthy " = . . 5 . 3856—<9

Shei Raghavachari . = . - . . 386062

Shri Sadhas Gupn . . - . ¥ « 3862=6g

Shri T. N. Singh . . i . . s . 3886—70

Shri Bhsgwat Jha Axad . . % - . 3870—72

Shri Jaogde - 5 % i i . 3872 —75

Shri M. 1.. Agrawal . . v . » . 3875~78

Sbri Kaskiwal . : c .. L aE—p

Pandit Munishwar Dau Upndhyay P x « 3879—83

Shri Kajrolkar = o ‘ = . 3882—84

- Shri Nnval Prabhaksr > . - + 3885—87

Shri &akkan . & . ¥ . = . 3887—89

Shri P. L. Barupal ‘ W v . . . 3889=50

Shri Gaapati Raio . il m . . + 389>—g1

(lauses 1 20d 2 . . 5 . e . % . . - - 3900—I2
Mouo:: to pass—Adopted i . 3912
Maeton re: Progress Report of Five Year PLan fox 1953 54—Not conduded 39i2—82
Arrest of Shri Rishang Keishing . » P . . . . . . 3983

Messages from the Rajya Sabba . - . . . . . + 3983—84





